GOVERNMENT OF INDIA
MINISTRY OF RURAL DEVELOPMENT
DEPARTMENT OF RURAL DEVELOPMENT

LOK SABHA
UNSTARRED QUESTION NO. 1291
ANSWERED ON 27/07/2021

DELAY IN RELEASE OF FUNDS UNDER GOVERNMENT SCHEMES
1291. SHRIRAJIV PRATAP RUDY:
Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether there is delay in release of funds from the Union Government to the State nodal
departments for various schemes like MGNREGA, DAY-NRLM, DDUGKY, PMAY-G,
PMGSY and NSAP and if so, the details thereof;

(b) the details of the amount of funds sanctioned and released to the States/UTs, for each of
the abovementioned schemes so far, State-wise/UT-wise;

(©) whether the installments are also not released within due time and if so, the details
thereof; and

(d) the steps taken for the early release of funds so far?

ANSWER
MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
(SADHVI NIRANJAN JYOTI)

(a) to (d) : The Ministry of Rural Development, inter alia, is implementing Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA), Deendayal Antyodaya Yojana — National
Rural Livelihoods Mission (DAY-NRLM), Deen Dayal Upadhyay — Gramin Kaushalya Yojana
(DDU-GKY), Pradhan Mantri Awaas Yojana — Gramin (PMAY-G), Pradhan Mantri Gram Sadak
Yojana (PMGSY) and National Social Assistance Programme (NSAP) to bring about overall
improvement in the quality of life of the people in rural areas through employment generation,
strengthening of livelihood opportunities, promoting self-employment, skilling of rural youths,
provision of social assistance and other basic amenities.

The funds under these programmes are released to the States/UTs, as soon as it becomes due, in
accordance with the programme guidelines based on their absorption capacity, status of utilization of
available funds and submission of required documents in fulfilment of provisions of the guidelines
related to respective programmes. There is no undue delay in release of funds to States/ UTs
administrations under various Rural Development Programmes.

The State-wise/UT-wise funds released under these rural Development programmes for last and
current Financial Year are at Annexure:
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Annexure
Annexure referred to in part (a) to (d) of the Lok Sabha Unstarred Question No. 1291 due for
reply on 27.07.2021

Central funds Sanctioned/Released to States/UTs for Wage, Material & Admin Component under

MGNREGA
(Rs. in crore)

S No. States/UTs 2020-21 FYZZO‘T(Z);'Zzgz(f)S on
1 JANDAMAN AND NICOBAR 436 7.63
2 |ANDHRA PRADESH 10365.48 2474.93
3 |ARUNACHAL PRADESH 348.95 171.79
4 |ASSAM 2636.07 772.38
5 |BIHAR 6647.24 3621.93
6 |CHHATTISGARH 4144.19 1914.12
7 |GOA 0.91 0.00
8 |GUJARAT 1513.90) 869.78
9 |HARYANA 776.67 349.00
10 |HIMACHAL PRADESH 964.98 349.78
11_JAMMU AND KASHMIR 1166.63 98.91
12 |JHARKHAND 3490.25 1299.07
13 |[KARNATAKA 5605.48 2979.01
14 |[KERALA 4300.32 706.21
15 |LADAKH 22.49 7.96
16 |LAKSHADWEEP 0.00 0.00
17 |[MADHYA PRADESH 9225.40 374031
18 |MAHARASHTRA 1639.78 889.49
19 |[MANIPUR 737.57 0.00
20 [MEGHALAYA 1286.63 281.16
21 |[MIZORAM 576.81 247.68
22 [NAGALAND 433.82 474
23 |ODISHA 5409.50 2500.73
24 |PUDUCHERRY 27.13 2.46
25 |PUNJAB 1287.86 608.42
26 |RAJASTHAN 9129.03 3847.46
27 |SIKKIM 101.54 26.52
28 [TAMIL NADU 8941.26 3274.51
29 [TELANGANA 4163.57 3037.34

THE DADRA AND NAGAR
30 |HAVELI AND DAMAN AND DIU 0.00 0.00
31 |TRIPURA 1199.93 386.30
32 |UTTAR PRADESH 12257.35 2437.45
33 |UTTARAKHAND 908.89 209.07
34 |WEST BENGAL 10993.56 3750.51
Total 110358.06 40866.68




Annexure

Annexure referred to in part (a) to (d) of the Lok Sabha Unstarred Question No. 1291 due for

reply on 27.07.2021
Status of State-wise Allocation and Release under DAY-NRLM (Rs. in Lakh)
2020-21 2021-22 (June'21)

Sl NAMEOFSTATEMUts | Total Cental | ™ | Total Cental | SN

o Allocation Releases Allocation Releases

(NRLM) (NRLM)
1 Andhra Pradesh 13447.79 20171.69 25166.83 6291.71
2 Bihar 54841.65 80863.18 102633.22 25658.31
3 Chattisgarh 12180.67 12180.67 22795.48 5698.87
4 Goa 400.00 400.00 700.00 175.00
5 Gujarat 8677.71 12795.16 16239.87 3948.48
6 Haryana 5105.26 5105.26 9554.21 2388.55
7 Himachal Pradesh 2150.01 1612.51 4023.63 0.00
8 Jammu & Kashmir 2660.95 11527.18 14668.93 3667.23
9 Jharkhand 20678.53 25808.53 38698.78 9674.70
10 | Karnataka 17408.55 25664.59 32579.18 8144.80
11 | Kerala 7811.16 7811.16 14618.18 3654.55
12 | Madhya Pradesh 26094.44 19570.83 48834.35 12208.59
13 | Maharashtra 34412.45 17206.23 51618.68 0.00
14 | Odisha 26368.30 38907.04 49346.87 12336.72
15 | Punjab 2481.10 1860.83 4643.24 1160.81
16 | Rajasthan 13218.89 13218.89 24738.45 6184.61
17 | Tamil Nadu 20384.24 28924.96 38148.01 9537.01
18 | Telengana 9605.57 9605.57 17976.30 4494.08
19 | Uttar Pradesh 78953.66 78856.92 147757.57 0.00
20 | Uttarakhand 4156.96 4618.84 7779.53 3889.77
21 | West Bengal 29303.11 29303.11 54839.23 13709.81
22 | A&N Islands 300.00 300.00 600.00 150.00
23 | Daman & Diu 400.00 200.00 400.00 0.00

24 | D & N Haveli

25 | Lakshadweep 200.00 0.00 200.00 0.00
26 | Ladakh 200.00 200.00 1320.00 330.00
27 | Pondicherry 700.00 700.00 1000.00 250.00
28 | Arunachal Pradesh 7601.95 5218.39 8289.42 2072.36
29 | Assam 21687.67 26004.66 34298.66 8574.67
30 | Manipur 5609.34 2804.67 10273.53 0.00
31 | Meghalaya 11729.19 11729.20 14375.43 3593.86
32 | Mizoram 10004.73 5002.37 10540.55 0.00
33 | Nagaland 13544.04 6772.02 17118.28 0.00
34 | Sikkim 3922.88 980.72 4431.85 0.00
35 | Tripura 16405.20 16405.20 17364.21 4341.05
GRAND TOTAL 482646.00 522330.38 847572.47 152135.50




Annexure

Annexure referred to in part (a) to (d) of the Lok Sabha Unstarred Question No. 1291 due for

The Funds release status of DDU-GKY to State Govt.

reply on 27.07.2021

S.N. States 2020-21 (Rs. in lakh)
1 [A&N Islands 798.000
2 |Andhra Pradesh -
3 |Arunachal Pradesh 1333.500
4 [Assam 1328.400
5 [Bihar -
6 |Chhattisgarh 60.000
7 |Goa -
8 |Gujarat -
9 [Haryana 1318.000
10 [Himachal Pradesh 69.300
11 [Jammu & Kashmir -
12 |{Jharkhand 4171.267
13 |[Karnataka -
14 [Kerala 16381.561
15 [Madhya Pradesh 319.325
16 |[Maharashtra -
17 [Manipur -
18 [Meghalaya 143.900
19 [Mizoram 552.500
20 |Nagaland 3727.800
21 [Odisha 4135.000
22 |Pudducherry 14.000
23 [Punjab -
24 |Rajasthan 9714.809
25 [Sikkim 43.345
26 [Tamil Nadu 5079.000
27 [Telangana 108.000
28 [Tripura 772.940
29 |Uttar Pradesh 48834.500
30 [Uttarakhand 5668.142
31 |West Bengal 125.952

Total 104699.241

*No funds were released to States under DDUGKY in the FY 2021-22



Annexure

Annexure referred to in part (a) to (d) of the Lok Sabha Unstarred Question No. 1291 due for

The Funds release status of RSETI to State Govt. (Rs in Lakh)

reply on 27.07.2021

2021-22 (as on
S.N. State/ UT 2020-21 30.06.2021)

1 |A&N Islands - -

2 |Andhra Pradesh 391.83 -

3 |Arunachal Pradesh - -

4  |Assam 64.76 -

5 |Bihar 102.58 -

6 |Chhattisgarh 147.22 -

7 |D&N Haveli 45.24 -

8 |Gujarat 322.72 -

9 [Haryana - -

10 |Himachal Pradesh - -

11 J&K 402.69 -

12 |Jharkhand 403.75 -

13 |Karnataka 723.46 -

14 |Kerala 162.48 -

15 |Lakshadweep - -

16 |Madhya Pradesh 600.40 -

17 |Maharashtra 1074.94 -

18 |[Manipur 8.21 -

19 |Meghalaya 9.69 -
20 [Mizoram 19.81 -
21 |Nagaland 6.70 -
22 |Odisha 581.34 -
23 |Pondicherry - -
24 |Punjab 193.10 -
25 |Rajasthan 436.86 -
26 |Sikkim - -
27 [Tamilnadu 528.35 -
28 |Telangana 795.20 -
29 |Tripura 67.31 -

30 |Uttar Pradesh 836.72 2852.93
31 |Uttarakhand 298.34 -

32 |West Bengal 113.29 -

Total 8336.99 2852.93




reply on 27.07.2021

Annexure
Annexure referred to in part (a) to (d) of the Lok Sabha Unstarred Question No. 1291 due for

Funds Released under Pradhan Mantri Awaas Yojana-Gramin (Rs. In Crores)
S.No. State 2020-21 2021-22(As on
22.7.2021)
1 ANDHRA PRADESH 0 0
2 ARUNACHAL PRADESH 0 0
3 ASSAM 1503.42502 0
4 BIHAR 6683.932875 0
5 CHATTISGARH 307.124995 0
6 GOA 0 0
7 GUJARAT 192.78 0
8 HARYANA 0 0
9 HIMACHAL PRADESH 10.6195 11.975
10 JAMMU & KASHMIR 795.8644 123.426
11 JHARKHAND 3348.51434 11.9757
12 KARNATAKA 0 0
13 KERALA 0 0
14 MADHYA PRADESH 4565.795725 0
15 MAHARASHTRA 1310.101435 579.8589
16 MANIPUR 84.890349 21.0099
17 MEGHALAYA 191.08139 0
18 MIZORAM 16.16214 0
19 NAGALAND 17.39916 0
20 ODISHA 2821.87365 301.5912
21 PUNJAB 49.2204 0
22 RAJASTHAN 1108.5896 284.6376
23 SIKKIM 0 0
24 TAMIL NADU 78.624 0
25 TELANGANA 0 0
26 TRIPURA 113.61685 0
27 UTTAR PRADESH 4830.89664 1332.6318
28 UTTARAKHAND 0 0
29 WEST BENGAL 8810.54086 0
30 ANDAMAN AND NICOBAR 16.879548 0
31 DADRA & NAGAR HAVELI 0 0
32 DAMAN & DIU 0 0
33 LAKSHADWEEP 0 0
34 PUDUCHERRY 0 0
Total >>> 36857.93 2667.11

Source: As per Expenditure Control Register




Annexure
Annexure referred to in part (a) to (d) of the Lok Sabha Unstarred Question No. 1291 due for
reply on 27.07.2021

Releases to States under PMGSY
Rs. in crore
2021-22 (till
2020-21 21.07.2020)
SI1.No State Release Release
1 Andaman & Nicobar 0.00 8.99
2 Andhra Pradesh 53.20 0.00
3 Arunachal Pradesh 952.31 0.00
4 Assam 2516.62 195.75
5 Bihar 49.13 50.00
6 Chattisgarh 924.48 4.82
7 Goa 0.00 0.00
8 Gujarat 79.08 97.75
9 Haryana 0.00 74.74
10 Himachal Pradesh 745.24 0.00
UT of Jammu &
11 Kashmir 1727.30 0.00
12 Jharkhand 293.50 0.00
13 Karnataka 49.29 0.00
14 Kerala 89.97 0.00
15 Madhya Pradesh 1099.54 391.60
16 Mabharashtra 0.00 0.00
17 Manipur 420.66 187.50
18 Meghalaya 355.29 0.00
19 Mizoram 1.59 1.02
20 Nagaland 72.89 0.00
21 Odisha 774.29 0.00
22 UT of Puducherry 0.00 11.66
23 Punjab 0.00 0.00
24 Rajasthan 237.15 195.75
25 Sikkim 195.50 0.00
26 Tamil Nadu 265.38 110.00
27 Tripura 69.57 0.00
28 Uttar Pradesh 123.90 4.05
29 Uttarakhand 1536.27 0.00
30 West Bengal 969.31 0.00
31 Telangana 0.00 0.00
32 UT of Ladakh 50.00 53.76
Total 13651.46 1387.38




Annexure

Annexure referred to in part (a) to (d) of the Lok Sabha Unstarred Question No. 1291 due

for reply on 27.07.2021
NATIONAL SOCIAL ASSISTANCE PROGRAMME (NSAP)
Total Release/Allocation (Rs. In crore)
2021-22
SI No. States/ UTs 2020-21 | Allocation Release (as on 22-07-2021)
1 Andhra Pradesh 309.36 266.56 77.83
2 Bihar 1247.84 1067.62 313.50
3 Chhattisgarh 157.91 275.94 -
4 Goa 0 6.33 -
5 Gujarat 273.56 248.71 85.92
6 Haryana 46.17 95.73 -
7 Himachal Pradesh 47.38 32.65 -
8 J&K 24.58 22.37 -
9 Jharkhand 289.02 365.21 183.30
10 Karnataka 525.23 439.00 128.26
11 Kerala 288.59 199.14 -
12 Madhya Pradesh 706.62 651.37 205.31
13 Maharashtra 341 446.26 101.17
14 Odisha 621.7 593.54 -
15 Punjab 47.38 73.28 -
16 Rajasthan 329.29 340.40 -
17 Tamilnadu 327.21 541.58 -
18 Telangana 323.68 190.50 53.76
19 Uttar Pradesh 1545.74 1615.29 -
20 Uttarakhand 113.54 103.89 -
21 West Bengal 651.71 637.00 50.37
Sub Total 8217.51 | 8212.363 1199.4255
22 Arunachal Pradesh 0 23.98 -
23 Assam 303.42 607.05 54.86
24 Manipur 31.63 48.12 -
29 Meghalaya 20.7 58.12 -
26 Mizoram 10.62 20.74 -
27 Nagaland 21.31 34.00 5.43
28 Sikkim 9.32 12.72 -
29 Tripura 13.88 115.27 -
Sub Total 8628.4 920.00 60.29
30 A&N Islands 1.2 1.18 -
31 Chandigarh 0 0.96 -
D&N Haveli and

32 D&D 0 1.62 -
33 NCT Delhi 29.39 36.16 -
34 Ladakh 1.14 1.43 -
35 Lakshadweep 0 0.15 -
36 Puducherry 11.47 6.92 3.00
Sub Total 43.2 48.42 3.00
Others 15 19.22 -
GRAND TOTAL 8686.60 9200.00 1262.71




